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(b) the names of the proposed new sta-
tions ? 

6, Thapar 

7. Sahu Jain . 

8. Bird Heligen. 

9. J. K. Singhnia. 

10. Suraimull Nagar-
mull. 

3 4 

2.0'4 89'9 

14'0 "'32.0'0) 

7' 4 Incurred 
los8 of Rs. 57 lacs in 
1967-68, earned ~  
of Rs. one crQre In 
1969-70. 

IJ' 7 

(-)0' I N.A. 
-----.---._-------_. 

N.A.-Not yet available. 
(_) ~ decrease. 

New RaU-7 lJDe from Jallhapura 
to ChaDdaball Via Jalp1ll' In Orlua 

(South Baeten RaU_7) 

3790. S:IRI ANADI CHARAN DAS: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether Government have any pro-
posal to construct a new Railway line from 
Jalthapura to Chandabali touching Jaipur 
and Aradi in S. E. Railway in Orris. State 
and 

(b) if so, when the construction work 
will start and what is the estimated expen-
diture on the line? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI) : (.) No. 

(b) Does not arise. 

OpeninlJ of ncw Rail"ay Stadona 
durbag 1973"74 In ltburda DlvlaloD 

379 1• SHRI ANADI cHARAN DAS : 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) how many new Railway stations are 
proposed to be opened during the year 
1973-74 in Khurda Division in South 
&atern RaUway; and . 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHO. SHAFI QURESHI): (a) and (b). 
There are proposals for opening of the fol-
lowing stations in the Khurda Division of 
the South Eastern Railway: 

I. Budhapank between Mer.:.mandali and 
Talcher Stations. 

2.. Dhaulimuhan between Tapang and 
Nirakarpur Stations. 

3. Banithengarh between Byree and Dhan 
mandel stations. 

4. Vanivihar between Manchestwar and 
Bhubaneswar Stations. 

S Bhimkunda between Bhubaneswar and 
Ratang Stations. 

Judpe beloqing to Scheduled 
Cutea and Scheduled Tribes In Vari-

ous HilJh Courts 

3792.. SHRI B. S. BHAURA: Wiu the Mi-
nister of LAW, JUSTICE AND COMPANY 
AFF AIRS be pleased to state the number of 
Judges belonging to Scheduled Castes and 
Scheduled Tribes in different High Courts 
in India? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI H. R· 
t;OKHALE): According to available 
information. there are at present three Judges 
belonging to Scheduled Castes and none 
belonging to Scheduled Tribes in the various 
High Courts. 

Provialon of I.lftlng BlIl'riol' n ear But 
Cabin of Budhlade RalI_y StadOli 

(Northern Rail_y) 

3793. SHRI B. S. BHAURA :Wiu the 
Minister of RAILWAYS be pleased to 
state whether there is any proposal to pro-
vide a lifting barrier within a range of 600 
ft. from the East cabin of Budhlada Rail-
way Station on Delhi-Ferozepur line and 
if 80, by what time it will be provided? 




